RAJYA SABHA [26 April, 2005]

MR. DEPUTY CHAIRMAN: Statements of the Committee on the
Welifare of Scheduled Castes and Scheduled Tribes

STATEMENTS OF THE COMMITTEE ON THE WELFARE OF SCHEDULED
CASTES AND SCHEDULED TRIBES

SHRI ROBERT KHARSHIING (Meghalaya): Sir, | lay on the Table a
copy each (in English and Hindi) of the statements showing Final Action
Taken replies of the Government on the recommendations/observations
contained in Chapter | of the following Action Taken Reports of the
Committee on the Woelfare of Scheduled Castes and Scheduled Tribes
(Fourteenth Lok Sabha):

1. Thirty-first Report of the Committee (Tenth Lok Sabha) on
Reservation for and Employment of Scheduled Castes and
Scheduled Tribes in Punjab National Bank and credit facilities
provided by the Bank to Scheduled Castes and Scheduled
Tribes;

2. Ninth Report of the Committee (Thirteenth Lok Sabha) on
Reservation for and Employment of Scheduled Castes and
Scheduled Tribes in Indian institutes of Technology including
Reservation for Scheduled Castes and Scheduled Tribes in
admission therein;

3. Twelfth Report of the Committee (Thirteenth Lok Sabha) on
Reservation for and Empiloyment of Scheduled Castes and
Scheduled Tribes in South Eastern Railway; and

4, Fourteenth Report of the Committee (Thirteenth Lok Sabha) on
Reservation for and Employment of Scheduled Castes and
Scheduled Tribes in South Central Railway.

. T T BN (RER) @ Sugumfa off, @gw & A yerR wyRdAT s=ar
gt & wewl A 9 qufept &1 Scowa frar & R 99T O waeN vET ®
(EET)... SF TH W AR-GE A W Ia™ & | ST 959 ¥ Frmfaa
ferar <Y ...(zaEuEre). ..

MR. DE/PUTY CHAIRMAN: Reports of the Department-Related
Parliamentary Standing Committee on Coal and Steel. Shri Devdas Apte.
He is not here. Shri Jai Narain Prasad Nishad. He is also not here.
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